v
ONE . ORIGINAL
~4 hH ¥/ Serial No. : 149917
g 14917
INTELLECTUAL ;
PROPERTY INDIA 7
ek el o St SRR
Ude hrafed, YR kR The Patent Office, Government Of India
fastrs+ & UsfieRur T UHTOT U | Certificate of Registration of Design
fgseq €. / Design No. : 398806-001
dR_IE / Date : 30/10/2023
UREANRSal dRIE / Reciprocity Date*
391/ Country

g fpan Sran B f donw ufq # affq feses st IOT BASED AUTOMATED RAIL TRACK

INSPECTION TROLLEY & W&fya §, ® Gsieeer, 9ot 10-05 § 1.Kumari Nidhi Lal 2. Amit
Dipankar 3.Dr. R. Ramyadevi 4.Dr. S. Kalaivani 5.Dr. Sasikumar Gurumoorthy 6.Dr N

Nagabhooshanam # 7™ & Sugh €& ol ard@ & & form T 2

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 10-05 in respect of the application of such
design to IOT BASED AUTOMATED RAIL TRACK INSPECTION TROLLEY in the name
of 1.Kumari Nidhi Lal 2. Amit Dipankar 3.Dr. R. Ramyadevi 4.Dr. S. Kalaivani 5.Dr.
- Sasikumar Gurumoorthy 6.Dr N Nagabhooshanam.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal

proceedings or for obtaining registration abroad.




